BEFORE THE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 93/2024(WZ)

Sanjay Gade @ ...

Versus

Shree Ganesh Construction

& Ors. L.

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO. 1
SHREE GANESH CONSTRUCTION

I, Sandeep Brahmadev Shinde, Authorise Signatory, of the
Respondent M/s Shree Ganesh Construction, Partnership Firm
having my office at ‘Mithila’ Sr No 42/4/1, Godoli, old MIDC
road deshmukhnagar, Satara. do hereby state on solemn

affirmation as under:

I am filing this Affidavit-in-Reply to oppose the contents of
the Application and reliefs sought by the Applicant in the

above captioned matter.
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I say and submit this application is filed by Shri Sanjay
Gade, Tal: Jaoli, Dist: Satara by letter petition dated
20/03/2024 against M/s Shree Ganesh Construction
alleging that Respondent No.2- Koregaon Nagra Panchayat
has permitted construction on the riverbed of Tilaganga
illegally which is being carried out by Respondent No.1-M/s

Shree Ganesh Construction.

I am authorized by the Respondents to file this present
Affidavit-in-Reply in my official capacity and as such I
disassociate myself from any personal assertions made

against me by the Applicant in the present Application I have

and have understood the contents of the Application and on

the basis of the documents and information available in'

relation to the said issue, I am filing this present Affidavit-
in-Reply to oppose the grant of any reliefs to the Applicant
as prayed for in the present Application. I crave leave to file
a further Additional Affidavit in Reply as and when sought

necessary.
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At the outset, I deny each and every averment and allegation
made in the present Application, which is contrary to and/or
inconsistent with what has been stated in the present
Affidavit-in-reply and nothing stated therein shall be
construed as an admission for the want of any specific and
para-wise denial or non-traverse unless and until the same

is specifically admitted hereinafter.

I say and submit that R2-Koregaon Nagar Panchayat issued

tender dated 19/12/2023 Outward No.
HET/FME/1918/2023 to answering respondent. Hereto

marked and annexed as Annexure I respectively a copy of

tender dated 19/12/2023.

I say and submit that based on tender @ssued following is the
description of Work Order and timeline for Project
completion.

Name of Work Order: Retaining wall, beautification, trimix
concreting, assembly hall construction, gardening, shifting

of electric pole and installation of stone pavers, sound



system in Telganga river area in Koregaon Nagar Panchayat

limits.
Remarks

Sr. | Name of the |Information Purpose about

No. apparatus of work completion

Inputs
Architectural work

1 | Connecting RCC pipe — |To further divert|90% completed
the sewage | 900 mm domestic sewage | More required
from both | Length 350 | to STPs to|1 Months fo
banks of the|mtr. prevent it from | completion
river into a entering the .
single channel river. i %s‘.

2 | Construction |RCC To protect the|90% completé) R
of retaining | Retaining banks of the river | More requiredi\ ¢p
walls on both | wall on both | build of|1 Months foryOp
banks of the|banks, total | Reinforcement completion \éﬁ_
river length 6350 | cement concrete. &

m.

3 | Parapet Wall 0.9 m.tall Above the | 90% completed
retaining wall for | More required
protection of |1 Months for
Pedestrian and | completion
plantation
purpose.

4 | Foot path both | Width 2.8 m. | Pedestrian way 100%

side X 650 m. completed on

one side and in
progress other
side-More 1
Months for
completion




S5 |RCC Width 3 m. X | River crossing | 90% completed
Pedestrian length 22 m. | (pedestrian) More 15 days
Bridge required for

completion -

6 |Open Meeting | RCC 4 m. X | For Citizens | 30% At
House 11.2 m. (Program) foundation

Level More 1
Month for
completion

7 | Fence wall to|RCC 2.5 m. |For conservation | 30% At
the proposed | Height X | of park space foundation
park length 45 m. Level More 1

Month for
completion

Therefore, as per the timeline provided estimate for work

completion will take 2 months.

Hence this Affidavit.

Pune Res. No. 1
Date: 17/03/2025 Shree Ganesh
Construction
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VERIFICATION

@
I, Sandeep Brahmadev Shinde , Age: 45 Adult, , authorizeti?,_“\_l

signatory of Partnership Firm M/s Shree Ganesh Construction,
Partnership Firm do hereby state on solemn affirmation that
what is stated forgoing Para’s is true and correct to my own

knowledge and belief.

Solemnly affirmed at Pune

This 17t day of March, 2025

.

/@N‘(‘QM Shindt,

cmc\qu
Respondents No. 1

Adv. for Respondents No. 1
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